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Rule 377

I can understand Hindi being used 
on forms by States where the regional 
language is Hindi but a department 
like P & T which is a Central Gov­
ernment undertaking should not use 
Hindi exclusively This is a great 
handicap for people from non-Hindi 
speaking States as they are not able 
to understand the contents m the 
printed forms I, therefore, request you 
to direct the Prime Minister to ask 
the Minister of Communications and 
also Ministers of other departments not 
to issue forms printed only in Hindi

( i v )  F a s t  u n t o  D e a t h  b y  o f f ic e  
b e a r e r s  o f  A l l  I n d ia  P o s t a l  E m f l o -

y f e s  U n i o n , A h m e d a b a d  D xvxsson

SHRI AHSAN JAFRI (Ahmedabad) 
Sir under rule *77 I wish to draw 
the attention of the government to the 
following matter of urgent public «n 
portance

15 office bearers of All India Postal 
Employees Union (Postman Class IV
& E D A ) Ahmedabad Division have 
gom on fast unto death from 10-4-78 
m support of their demand ‘One Post­
m a n  -One Delivery

It is quite painful to note that the 
Postal Department is actually exploit­
ing the postmen in the name of effl- 
cency throughout the country Postmen 
are required to work more by the 
officers disregarding the rules made for 
the duties of Postman

The beats assigned to the postmen 
in the city of Ahmedabad are norm­
ally of 20 Kms It takes nearly 3 25 
hours for one delivery All the post­
men are required for two deliveries a 
day The postman has to arrange the 
mail at the office which takes nearly 
one and a half hours, ie  3 hours®or 
two deliveries This amounts to tak­
ing work for nearly 10 hours

This is gross injustice practised by 
the Postal Department Repeated de­
mands were mad* by Dm Union since 
the last many years but nothing has 
t*een done to far.

Postmen resorted to 'work to rule’ in 
support of their just 
Ahmedabad from 3-1-1978

P M G , Gujarat intervened on 
10-3-1978 and promised that he would 
introduce the rule ‘One Postman—One 
delivery* in the Ahmedabad Division. 
The agitation was withdrawn

After this, the postmen were served 
with show cause notices This iHnfl of 
unjustified attitude of the officers ol 
the Department has compelled the 
postmen to go on fast unto death

The situation in the postal depart­
ment in Gujarat in general and at 
Ahmedabad m particular is becoming; 
worst If any unfortunate event will 
take place the situation may go out 
of the control of the postal authorities.

1 draw the attention of the Govern­
ment With great concern and hope that 
Government will interfere immediately 
to  s o lv e  t h e  problem of the postmen 
and will ask the department to take 
work from the postmen according to 
rule

1316 hn.
DEMANDS FOR GRANTS, 1978-79— 

Contd
Ministry or Education and Social 
Welfare and Department or Cm* 

ture—contd

MR DEPUTY-SPEAKER The House 
will now resume further discussion and 
voting on Demands for Grants under 
the control of the Ministry of Educat­
ion and Social Welfare and the De­
partment of Culture Shrimati P. 
Chavan was on her legs.

SHRI HARI VISHNU KAMATH 
(Hoshangabad) How many hours were 
allotted and how much time remains?

MR. DEPUTY -SPEAKER 2 more 
hours are there out of which the minis­
ter will take at leaet 40 minutes to 1 
hour So, 1 hour is left for the dis­
cussion The minister will be called 
at about 2.30


